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33 Moabund Tea Co. Ltd. o)
34 Pritchett and Gold

Batteries (Eastern) Ltd, N.A.
35 Rajmai Tea Co. Ltd., . @
36 Rupajuli Tea Co. Ltd. . @
37 Salonah Tea Co. Ltd. . £
38 Thanai Tea Co, Ltd. . L
39 Tingri Tea Co. I.td. . (@
40 Upper Assam Tea Co. Ltd. L

41 Singer Sewing Machinc Co, N.A.

NOTES : *Assets tiken over by Tata

Finlay Ltd.

@ Assets taken over by George Willham-
sons (Assam) lad,

£ These companies have merged wib
Assam (India) Ltd.

N.A Information not available

Investment of Multinational
Corporations in India

4214. SHRI BRAJAMOHAN MOBH-
ANTY: Will the Mimster of LAW,
JUSTICE AND CCMPANY AFFAIRS
be pleased to state:

(a) names of multinational corpo-
rations operating throush their subsi-
diaries in India and total investment
in India cn 31-3-1980; and

(b) what steps Government have
taken 1o curb their activities in the
country?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKER). (a) The latest
information available in this regard
is as of 31-3-1973. O that date there
were 125 subsidiaries of miltinational
corporations operating in India, with
a total paid up capital of Rs. 360.05
crores. The investment helg by the
foreign (holding) companies in the
total paid-up capital was Rs. 215.96
crores. The details of the names of

the foreign companies and the amount
of paid-up capital held by them in
their Indian subsidiaries are published
in the factsheets on Indian subsidiaries
of foreign companies as on 31-3-1979.
Copies of these factsheets are availa-
able in Parliament Library for
reference.

(b) The activities of Indian sub-
sidiaries of multinaticnal corporations
are conirolleq and regulateq under
the provisions of the Companies Act,
MRTP Act. Industries (Development
& Regulation) Act Foreign Exchange
Regulation Ac¢t and Capital lssues
Control Act, as may, be relevant,

New Board of National Film Develop-
ment Corporation

4215. SHRI NAVIN RAVANI: Wwill
the Minister of INFORMATION AND
BROADCASTING bve gleased to state:

(a) whether Gecvernment have com-
pleted formation of Board of National
Film Development Corporation; if so,
the names of members appointed and
names of those who refused to join;
and

(b) whether Satyvajit Ray was ap-
picached to make him Chairman of
this body as per demand raised by
some film makers: if not, the reasons
there‘or®

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI RAM
DULARI SINHA): (a) No, Sir,

(b) Yes, Sir.
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Cloud Seeding Operation

4217. SHR] OSCAR FERNANDES:
Will the Minister of ENERGY AND
COAL be pleased to state:

(a) whether it is a fact that the
Karnataka Electricity Board has pro-
posed to launch a ‘cloud seeding ope-
ration’ to produce artificial rains in
area of Lingamanakki reservoir jn
the main feeder Sharavathi hydel pro-
ject for the State;

(b) whether some assistance has
also been sought from the Central
Government in this regard; and

(e) if so, the reaction of Central
Government thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (c¢). Yes,
Sir. In view of the critical power
position prevailing in the State, the
Karnataka Electricity Board has pro-
posed to undertake cloud exceding
operations in the Lingsnamakki
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reservoir catchment area. The actual
operation of cloud seeding has not yet
started. The estimated cost of this
operation is approximately Rs. 22
lakhs.

In thig connection, State Authorities
have approacheq the Central Govern-
ment for clearanceg for aviation
facilities anq release of required
aviation fuel. The -clearances have
been given.

Requirement and domestic productien
of Crude Oil and High Speed Diesel

4218. SHRI GADADHAR SAHA:
Will the Minister of PETROLEUM
AND CHEMICALS Dpe pleased to
state:

(a) what is the actual requirement
and domestic production of crude o0il
and H.S.D.; and

(b) what steps are being taken to
meet the shortage of crude and
H.S.D.?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 VEERENDRA PATIL): (a):
Probably Light Diesel Oil (LDO) is
being referred to asg crude oil. It is
pot possible to say what the actual
requirement of these products is.
However, the actual consumption of
Light Diesel Oil and High Speed
Diesel Oil in the country during
1979-80 was about 1.25 million tonnes
and 9.75 million tonnes respectively.
The production of these two petroleum
products in the refineries in the country
during 1979-80 was as under: —

(Figures Provisio: al)

High Speed Diescl
Oil 7.9% million tonnes

Light Diesel Oil 1 23 million tonnes

(b) The production of middle dis-
tillates which include the above men-
tioned two products, is being maximis-
ed in the refineries. Imports are also
being arranged 1o the extent necessary
for meeting the demand fully.





